FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF LINAKS MICRO ELECTRONICS

LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Linaks Micro Electronics Limited

Date of incorporation of corporate debtor

11/04/1986

Authority under which corporate debtor is
incorporated / registered

RoC-Kanpur

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

L32101UP1986PLC007841

Address of the registered office and principal
office (if any) of corporate debtor

12.06 KM Barabanki Road, Chinat,
Lucknow, Uttar Pradesh - 227105, India

Insolvency commencement date in respect
of corporate debtor

22-04-2022

Estimated date of closure of insolvency
resolution process

19-10-2022

Name and registration number of the
insolvency professional acting as interim
resolution professional

Bhoopesh Gupta,
IBBI/IPA-001/IP-P01468/2018-19/12271

Address and e-mail of the interim resolution
professional, as registered with the Board

645A / 533B, Janki Vihar Colony,
Sector I, Prabhat Chauraha, Jankipuram,
Lucknow, Uttar Pradesh-226031

cabhoopesh@rediffmail.com

10.

Address and e-mail to be wused for
correspondence with the interim resolution
professional

AVM Resolution Professionals LLP,
8/28, 3 Floor, W.E.A., Abdul Aziz
Road, Karol Bagh, New Delhi — 110005.

cirp.linaks@avmresolution.com

11.

Last date for submission of claims

06-05-2022

12.

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of Insolvency  Professionals
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)

Not Applicable

14.

(a) Relevant Forms and

(b) Details of authorized representatives
are available at:

a) Web link :
https://ibbi.gov.in/home/downloads
Physical Address: Not Applicable.

b) Not Applicable




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Linaks Micro Electronics
Limited on 22-04-2022.

The creditors of Linaks Micro Electronics Limited, are hereby called upon to submit their

claims with proof on or before 06-05-2022 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

%‘UX‘PA
Bhoopesh Gupta

IBBI/IPA-001/IP-P-01468/2018 -2019/12271
Interim Resolution Professional

Linaks Micro Electronics Limited
Date :24.04.2022
Place : Uttar Pradesh
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[ FORM A )
PUBLIC ANNOUNCEMENT
[Under Ragulation 6 of the Insolvency and Bankruptcy Board of India
| {Insoivency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

LINAKS MICRO ELECTRONICS LIMITED
| RELEVANT PARTICULARS
' 1./ Name of Corporate Debtor LINAXS MICRO ELECTRONICS LIMITED
Date of incorparation of Corporate Deblor | 11.04.1986
Autharity under which Corporate Debloe | RoC-Kanpur
i incomporated | raglstered
| 4, | Corparate Identity No.  Limited Liabsity
Hentification No. of Comorata Detiior
Address of te regiiered office and
princpal offics (if any) of Carporate Dabéar

L32101UP1986PLCO0OTR41

12,06 KM Barabanki Road, Chanat, Lucknow,
Uttas Pradash - 227105, India

%_E» Insnbvancy commencamant dats in 22.04.2022

| |mespact of Comorate Debtor

| 1. | Estimaled date of closurs of insohvency | 19.10.2022

| | reschufion poocsss

| 8. | Name: and Regatration rumber of the Bhoopesh Gupta
nschvency professional acing as Interm | Reg. No.: IBBUIPA-O011P-PO1468/2018- 18112271
Resolution Profassional

| Address & email of the inlenm resolution

professional, 25 regisiered with the board

6454 5338, Jank; Vilar Calony, Sector |, Prabhat
Cheuraha. Jankipuram. Lucknaw, Utlar Pragesh-

226031, Email: cabhoopesh@reddimail com

Address and e-mal to ba wsad for AVM Rezolution Professionals LLP,
comespondance with tha interim B28. Jrd Floor, WEA Abdul Aziz Road,
Resokjlion Prafissional Karod Bagh, New Delhi - 110005

| E-mail: cirp Enaksifavmresolution.com

1] Lastaate for submssionaf cams 06.05.2022

12| Ciasses of creditors, F any, under clause (b} | Not Applicable

| | of sub-section (54} of section 21, ascertained

|| by i e scltion Profisssions

1| Names of inshency professiorss idenlified | Not Applicable

| | mactas sshorsad representative of credions

| | inaciass fthees namos for sach clats)

{14 {a} Ratevant forms available at ) Wherblink: hittps: /b gov inhomevdownloads
{b) Details of authorized reprasentalives | (b) Physical Address: NotAppiicable

| ase avalable at

{Nogce is hereby given that the National Company Law Tribunal has ordered the commencement of 2

iwpﬂrale insolventy resclution process of he Linaks Micro Electronics Limited on 22.04.2022.

| Tha cradilors of Linaks Micro Elecironics Limied, ara haraby caled upon 1o submi (hei claims with
{proaf on or bedore 06052022 1o the interim resolution professiona! st the address menfoned against
fenkry M. 10

§mmxmam submit Mgir b ims with proo by electronic means onky. All ofher crediars may
| Suitoimal Bt claimes with prood in persen, by post o by elecioni; means

| A financial credior Delonging 40 a class, as fsted against the entry No. 12.shall indicate ils choice of
| autharsad reprasentstive from among the three msoiventy professionals listed against enfry No. 1 3o act
| as authorsed representatiee of the dass fspecify dass]in Form GA.

| Submission of false ormisies ol claim shal altract penaltes B o
. g proals pens

| Diate; 24,04 2022 Inderim Resohution Profassional for Linaks Micro Electronics Limilad
| Place: Lucknaw Rag. No.: IBBUIPA-0DY/|P-P-01488/2018 - 201912271
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